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WRITTEN ANSWERS TO
QUESTIONS

Double line from Ernakulam te
Trivandrum

*1100. SHRI V. 8. VIJAYA
RAGHAVAN: Will the Minister of
RAILWAYS be pleased to state:

(a) whether there is any proposal
to double the railway line from
Ernakulam to Trivandrum during
the Sixth Five Year Plan; and

(b) if so, the facts thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI C. K. JAFFER SHARIEF):
(a) No, Sir.

(b) Does not arise.
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Admissible and Non-Admissible
Ayurvedic Medicines

*1101. SHRI K. LAKKAPPA:

SHRI H. N. NANJE
GOWDA:

Will the Minister of HEALTH
AND FAMILY WELFARE be
pleased to state:

(a) whether certain Ayurvedic
medicines have been included in the
list of inadmissible allopathic medi-
cines for the purpose of C. C. S.
(Medical Attendance)  Rules;

(b) if so, the reasons therefor;
and

(c) whether there is a proposal
to issue fresh Llists of Ayurvedic
admissible and non-admissible medi-
cines for the purpose and ifso, when?

THE MINISTER OF STATE
IN THE MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRI
NIHAR RANJAN LASKAR):
(a) and (b). A List of inadmissi-
ble medicines has been issued on
the authority of Rule 2 (h) (iii) of
Central Services(Medical Attendance)
Rules, 1944. The list contains the
names of allopathic drugs/prepara-
tions as well as some of the Ayurv-
edic preparations, cost of which is
not reimbursable to Central Govern-
ment employees under the Central
Services (Medical Attendance) Rules,
1944 and Orders. The items have
been so included hecause of their
proprietary  nature.

(¢) The list of admissible medi-
cines of Ayurveda, Siddha, Unani
and Homoeopathy is under constant
review.
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Transportation of onion from
Maharashtra by Rail

*1103. SHRI BALASAHEB VI-
KHE PATIL: Will the Minister of
RAILWAYS be pleased to state :

(a) as per his assurance in Bom-
bay in recent past for the transpor





